TiSH

in partial

modification
18207/Commitiee/Gaz./PDJ West/2024 dated 28.05.2024, the foil
District, Tis Hazari Courts, Delhi are re-constituted as under with immediate effect :-

AZAR! COURTS : DELHI
ORDER
to this office earlier

Orde'r

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

No.758/18128-
owing committees of West

etter No.F.8/

36/2012/S.1/Vo1.1/1983 dated

28.05.2013)

s, Name of the commitice Name af the Officer Designated as Cahzgried
i Branch ]
. e I Principat District & Sessions Judge (West) | Choirperson Administration
1 |Committee for ved cssa O e Administeative Civil Judge (Wesl) | Canvenor Branch
concerns of Members of the President of the District Bar Association, {Member
Bar Association at the Distriet. |THC
(Hligh Court of Delhi letter 'f\h“ S‘?"':f““aryﬁlf(l‘hc District Bar Mgt
ssocialion, 1l
No.72/DHC/Gaz./2018 dated Nominee of the Bar Counetl of Delhi. Member
15.10,2018) .
2 | Witness Protection Committee Ermcjpn(lzl)islﬂ_c‘_&Sessr“;'s]j]“d%‘; (West) Cb;hairgerson General Branch
(High Court of Delhi Notification ng:g bmmisIener AL, WA ember !
No.294/Rules/DHC dated | chief Public Prosccutor, West District, Tis | Member
13.03.2019) Hazari Courts, Dethi. * |Secretary
3 |To work out the modalities of .s]‘)h. Nau}shdl{uuéu- Mnllmu*ii.( o Chuoirperson LAC Branch
. .y ——— istrict Judge (Commercial Court)-
nnpll(.:allon- of dllBCthll-S Sh. Shiv Kumuar, ADJ-02 Member
contained in Para 17 of Wril|Administrative Civil Judge (Wes?) Member
Petition (Civil) No.2162/2015 | Disuict Nazir (West) Member
titled Shri H.V. Kumar &
Others Vs Delhi Treasury Tis 4°
Hazari Courts & Others for
facility and convenience of
tracking such deposits and their
periodic renewals
4 [Sub-Commititee for assessing | Ms. Harleen Singh, A8J-01 (FOCSO) Chairperson General anch_
the ualit f Secretary, DLSA (Wesl) Member :
Perso?ls (“yv 2 ];l.m . Supp OI.'t Ms. Neelam Navang, Member .
_ est District), Tis|Addi.PP/RCC Incharge from DCW :
Hazari Courts, Dethi (Mob : 9650791655)
(Minutes  of meeting  dated f;mkgl:ucijlm:;:i[ew(rf’gnmil.mm)
03.03.2020 . X 5. ulma adda, ACP, Sub. Division Member -
S Of_ COInmllte.e 10 | Rajouri Garden (Mob : 8750871106)
monitor proper implementation of | (emait :
sltlaveral guidelines laid down by acprajourigarden @delhipolice.gov.in)
t & Supreme Court as well as
Elﬁil Court of Delhi for dealing :
Oflf matters pettaining to sexual '
ences and child witnesses,”)
5 [Purchase Commi ;
ittee Ms. Hemani Malhotra, District Judae Ch —
{Commereinl Court)-02 = aperson Ge h
p neral Branch
Dlj- Naresh Kumar Malhtora, o
istrict Judge (Commercia) Co e
Administrative Civil Judee (W;nt)}% enber
6 Internal =DR0. ey ' ﬁ‘mbﬂ‘
de‘“m‘ complaints committee|Ms. Shivali Sharmm, asjy ber i
reéardg twnté: complaints with Sh::g;': Chandtel, D104 '
0 . . 2 Joshi - F
EEihet Tl wet\ual Harassment Acﬁonmd; sﬂ;'di‘l’::‘;'::‘;; Body Meatber, 1/, .
oo oy e women employees of |MARG o Directer,
est District, THC
(GNCT of Delhj |



5 Name of the conmittee
o Name of the Officer Designated as Concerned
N ’ Branel,
7 |Grievance Redressal Con iftee [ Principal Judge, Fami - —
iMmittee| “uncipal Judge, Family Court (West) Chairperson Adniinistration
fo look into the request lgjl:?gll\égu?goglau Mngl‘élmle(Wcst) Member Branch
su » . ot Livit Judge-cum-RC (West) Membe:
ggEStfous / grm"ances' ) and Administrative Civil Judge (West) Membe:"
complaints of Staff, Litigants
and Public Persons
8 1()  Arrears Committee to fix PﬁﬂCipﬂIJudgC.aniiy Court (West) Chairperson Judicial Branch 1
targets for disposal of identified (Sé';AJ“y G.“f:g' Dis‘gc’ Tudge Co-chairperson
. . mmercial Court)-05
('35.88, to‘ formu'latc guidelines | Sh. Hem Raj, ASJ-08 Member
for e.xped:tmus disposal of cases | Chief Mewopolitan Magisteate (West) Member
particularly old cases, to Senior Civil Judge-cum-RC (West) Member !
propose constructive
suggestions and strategy for
speedy disposal of targets fixed
and 1o constantly monitor
disposal of such cases.
(i) To constantly monitor the
disposal of 5 and 10 years old
cases,
(High Court of Delhi Iletter
No.213(10/RG/DHC/2016 dated :
03/02/2016) .
9 |For using new Web Portal Role General Branel:
known as Government Sl Baulam bty 4510 g’ima‘g ser
ceconda
e-Marketplace (GeM) of West |Sh. Mukesh Juneja, J.A.. Buyer(s)r_v e
District West District
Sh. Mukesh Juncje. J.A.. Consignec(s)
« West District
Y Administrative Civil Judge (West) Supervisor
The D.D.O. (West) Do .
1
W L .Committee” fo|Principal Judge, Family Court (West) Chairperson Judicial Branch -
10 Re“et‘ Sub-C p Chief Metropoliten Magistrate (West) Member
strategize and deliberate UPON| oo civil Judge-cum-RC (Wesy) Member
disposal of cases with special
at{ention to monitoring cases.
The aim and object of -thc;
, , jon o
Committee is {0 crcahml)ups
; r
leadership and peer &
Judicial ~ Officers.
amongst mmittee
Furthermore, e € T
will send a monthly report
{he Disposal Review Commntteet
. ) l'
f the Ton'ble Dbl Thgh Cou
ol i Jetter -
clhi 1e! . .
(High Court otD 1 2 .
(0.32 “ Chatrperson Judicial Branch
i Raj, ASI-08 |
%lﬁ(%gi‘elr?polimn Magistrate (Wesl) Mcm:cr
AWliechtmpnhum Mag:strate MembeF
\
(Sh. bir Singh. ACP (HQ) Meber x
Cl adbs 981119202 _ i
(e '.1ega1celiwasl303@grnm1-¢°m) :

Nodat Officer

TE&\ZPIHQICnme
T
Y




" Name of the committee Name of the Qfficer Designated as Concerned
i Branch
12 | District Court  Vulnerable |Principal District & Sessions Judge (West) | Chairperson Geiiatal Bicl™
Witness Deposition s Sentor most ASJ Member vWDC
- P Cour tlo.oms Senior most ASJ (POCSO) b
Monitoring Committee | Senior most ASJ (Rape Cases) Member
(VWDCMC) The Charperson, VWDC Committee Additional
THC, Delhi Member
(For Wes( District}
(High Court of Delhi Iletter
No.156-167/Rules/DHC/2022
dated 24.02.2022)

13 | Commititee to' Monitor the Principal-Judge, Family Court {West) Chairperson Computer
oy 5 Chief Metropolitan Magistrate (West) Member Branch (W,
regstratio ‘ P M raich (West)

g . n of cases, timely . | Senior Civil Judge-cum-RC (West) Member
uploading of Orders and hybrid
hearing in all Courts of District
West.
14 | Sclection Commnittee for Principal District & Sessions Judge, West | Chairperson General Branct:
. . . District
SGIGCEIOII. of Law Researcher s. Prifcipial Judge (Ginily Courd), Member
for District Judge (Commercial | wWest District
Couris) Senior most District Judge (Commercial | Member
Court), West Districi
{High Court of Delhi letter
No.6589/EoDB/DHC/272/2023
dated 29.03.2023) ;
15 | Commitiee to monitor/observe|Principal Judge, Family Court (West) o Chairperson Judicini Branch
. Chief Metropolitan Magistrate (West) Member
the l-casons of delay of cases Sentar Civil Judge-cum-RC (West) Member
pending for more than 2 years,
{Letter No.EC/01/2023  dated
02.03.2023 of Hon’ble e-
Committee, Supreme Court of
India and email dated 07.07.2023
received from High Court of
Deihi)
16 | Committee to complete the task |Sh. Hem Raj. AS)-08 Chairperson Genel Brune
[ identificati £ feid Ms. Saumya Chauhan, ASJ (FTC)}-02 Member &
of identification ol cases having| g, ankit Karan Singh, MM-08 Member Computer
historical / public importance. Branch (West)
17 | Accessibility Committee to deal Sh. Naresh Kumar Malhotra, Chairperson General Bron.
ith all i lati o {l DJ (Commercial Court)-06 (West)

with all issues relating to the}n, 56537303

Person’s with Disability. Senior Civil Judge-cum-RC (West) Member
011-23918465
Sh. Gaurav Sharma, Advacate Member
Mobile No.: 8447298054
Sh. Sandeep Chand, JA/Disivict System ) Member
Adnunistrator
Mobile No.: 9990720157

18 | District Vietim Compensation |Ms. Hemam Malhotr Chairperson
s DI (Commerciat Court)-02

Commiittee | The Secretary, DLSA (West) Member

(in order to ensure a consultative { The Chief Public Prosecutor Member

process to deliberate and award

just, fair and reasonable

compensation to victims of crime

under the  Defhi  Vietim

Compensation Scheme)




; signated as Councerned
5. Name of the connnittee Name of the Officer Designate oncern
No
i ig Vi i Chairperson General Branc!
implementation | Sh. Dig Vinay Singh
19]To oversee the imp DJ (Commercial Court)}-03
of the Judgment passed by the|g v o Kuiia T
Hon'ble Supreme Court of|DJ (Commercial Court)-01 Momber
j embe:
: i titled | Sh. Ajay Gupta
India in the matter ) itle DG S S
“Satender Komar Antil v,
Central Bureau of
Investigation”, SLP {Criminal)
5191/20
isiri i istri S10N3 Chairperson Judicial Branct
2 g nagement The Princtpnl District & Sessions Judge
alf el Icf Case Manage The Principal Judge, Fomily Court Member
Committee Sh. Gautam Manan, AS1-09 Mermber
The Chief Metropolitan Magistrate Member
The Scnior Civil Judge-cum-RC Member
) i The Secrctary, DLSA (West) Additionnl
(To work as per the Actl.on Plzzn Membor
for Arrears Reduction in
District Judiciary)
i intai i inci irpers General Branc)
: maintain cordial [ The Principal Disirict & Sessians Judge Chairperson
2 (’om.n ks a I ° d‘ The Presidemt, Delhi Bar Association, | Member (West)
= |relations between Bench an THC, Delhi.
Bar. The Secrctary, Delhi Bar Association, { Member
THC, Delh.

Note : in the absence of Chair

the Committee.

Further the correspondence with the Hi

the undersigned.

No

(VINOD

s \l \.-3--\\ (v

KUMAR) T

person, the senior most Officer will Chair the meeting of

gh Court of Dethi, New Delhi will be done only throug!

PRINCIPAL DISTRICT & SESSIONS JUDGE
(WEST DISTRICT)

//[/s/ 28767-28 877
s fCommittee/Gaz./PDJ West/2024

The Registrar General, High Court of Delhl, New Delhi.

The Principal District & Sessions Judge {HQs), Delni

The Principal District & Sessions Judge, all district, Delhi/New Delhi.
Alt the Judicial Officers of West District, Tis Hazari Counrts, Delhi.

The Sr.A.O.(J), VWDG, Tis Hazarl Courts, Delhi {Roorn No.20-A).
All the Branch Incharge/DDO of West District, Tis Hazari Courts, Delhi.

CON® G &0

The Branch Incharge, Library, Tis Hazari Courts, Delhi.
10. The PS to the undersigned

11. The Reader to the undersigned

12. Ofo CMIM, Waest District, ‘Fis Mazari Courts, Deihi,

13. Scanning Room N0.282, Tis Hazari Courls, Delhi.

14. For uploading on LAYERS.

15. For uploading on centralized website through LAYERS,

Sh, Gaurav Sharma, Advocate, Chamber No.Y-1, Civil Wing, Tis Hazari Courts, Delhi.

The Branch Incharge, Judicial Branch, Gentral Distrigt, Tis Hazari Courts, Delhi.

—

~doo s

: e
PRINCIPAL DISTRICT & SESS

(WEST DISTRICT)

N

Dated, Delhi the rohl X

(g)/l\?é JUDGE



